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REPORT OF THE JOINT COMMITTEE CONSTITUTED IN THE O.A.
No. 159 of 2025 IN THE MATTER OF SHRIRAM PRALHADRAO
PINGLE VERSUS NASHIK MUNICIPAL CORPORATION & 4 ORS.

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, WESTERN
ZONE, PUNE.

Introduction:

1. The Hon'ble National Green Tribunal, Western Zone, Pune has passed an
Order dated 12.12.2025 in the Original Application No. 159 of 2025 (WZ) in
the matter of Shriram Pralhadrao Pingle Versus Nashik Municipal Corporation
& 4 Ors., wherein the Hon'ble NGT appointed a Joint Committee comprising
one representative each of (1) The Maharashtra Pollution Control Board
(MPCB), (2) The Divisional Forest Officer (DFO), Nashik (3) The Municipal
Commissioner, Nashik Municipal Corporation.

2. Hon'ble NGT has directed that Joint Committee to visit the site, after giving
prior notice to the applicant and submit its report within two weeks through
e-filing in the form of a searchable PDF/OCR Support PDF and not in the form
of Image PDF.

3. In the above said Order, Hon'ble NGT appointed the Divisional Forest Officer
(DFO), Nashik, shall be the nodal agency for coordination and logistic
support.

4. Due to the Municipal Election, the report could not be finalised, due to busy
schedule of the officers in election work. Accordingly, Shri. Prashant Khairnar,
Assistant Forest Conservator, had submitted the request letter dated
14.01.2026 to Hon'ble NGT. Considering the same, the Hon’ble NGT allowed

an additional two weeks for the submission of the report.

Constitution of the Joint Committee and its meeting:

5. In compliance with the directions of the Hon’ble NGT, as a nodal agency office of
the Deputy conservator of forest, West Nashik division vide No desk-1/0.A. 159
of 2025 /2025-26/1088 dated 18.12.2025 and Dept of Garden& Tree Authority
Vide out. No./NMC/garden/desk-1/556/2025 dated 22.12.2025, Dept of Garden
& Tree Authority Vide out. No./NMC/garden/desk-1/561/2025 dated 24.12.2025
& MPCB regional office, Nashik vide L. No. MPCB/RONK/19/2026 dated
06.01.2026 constituted a Joint Committee based on the Officers
deputed/nominated from the Authorities concerned (Annexure-I).

15
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(i) In compliance with the Order dated 12.12.2025 of Hon'ble NGT and in
continuation of the Joint Committee Constitution vide dated 18.12.2025,
22.12.2025, 24.12.2025 & 06.01.2026,the first meeting of the Joint
Committee was convened at Hon. Commissioner Office meeting hall on
26.12.2025. All the members listed below participated in the said meeting:

(if) Shri. Prashant Khairnar, Assistant Forest Conservator, west Nashik division,
Nashik.

(iii) Shri. Nitin Pawar, Deputy Commissioner, Dept of Environment, Nashik
Municipal Corporation, Nashik.

(iv) Shri. M. A. Mahajan, Representative of Regional Officer, Maharashtra
Pollution Control Board, Nashik.

Due to the retirement of the Regional officer (RO), MPCB on 31.01.2026,
the MPCB has nominated, Shri. Prashant Gaikwad, Sub-Regional Officer(SRO),
MPCB, Nashik, as representative of the RO, MPCBs. (Annexure-II).

6. On dated 15.01.2026, Hon'ble NGT amended the Joint Committee by
including one representative each from the Maharashtra State Tree Authority, as
well as the District Collector, Nashik. The Joint Committee Members listed below
participated.
(i) Dr. Abhay Pimparkar, Director "(Environment), Environment and - Climate
Change Division. (Annexure-III).
(i) Shri. Amol Nikam, Additional Tehsildar, District Collector's Office, Nashik.
(Annexure-1V).

Terms of reference (TOR) to the Joint Committee:

1. During the Joint Committee meeting, members discussed the facts, issues and
prayers in the above case and the Terms of the Reference (ToR) to the Joint
Committee referred therein the Order dated 12.12.2025 of Hon'ble NGT. Hon'ble
Tribunal has directed the committee to visit the site, after giving prior notice to
the applicant and submit its report. During the first meeting of the Joint
Committee, the committee members asked for the case-related documents and
raised some issues regarding the case as furnished under:

1. Public Works Department of Nasik Municipal Corporation’s Application for tree
cutting for proposed works at Tapovan.
2. Information regarding the approved site layout plan.
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3. Ownership details of the site.
4. Whether a public notice was issued as per the Tree Act, 1975.

5. Whether a hearing of objections was conducted as per the prescribed rules.

Submission of Dept of Garden regarding issues raised by the Join
Committee:

1. Application is received from PWD, Executive Engineer Panchvati Division
dated 11/11/2025, Nashik Shivar 2 Survey no. 326, 327/1, 327/2, 328/1,
329, 330/1, 330/2, 331, 332, 333.(Sadhugram Reserved Land).

2. A total of 1825 trees exists at the subject site, out of which, 1575 trees
obstruct the proposed construction as per the application received. As per
the submitted application, a list of trees has been prepared and is attached
herewith. (Annexure-V).

3. Information regarding the site approval layout plan has been provided. The
layout plan is enclosed, which includes the Akhadas at Tapovan as well as
other available amenities. (Annexure-VI).

4. The said land belongs to the Municipal Corporation, and-an entry to this effect
is recorded in the 7/12 extract. The said 7/12 extracts are enclosed herewith.
(Annexure-VII).

5. Under Section 8(3) of the Maharashtra (Urban Areas) Protection and
Preservation of Trees Act, 1975, the Tree Officer issued a notice in the
newspaper inviting objections and suggestions for a period of 07 (seven)
days from 12/11/2025. (Annexure-VIII).

6. Pursuant to thé Notice published, 99 written and 1089 email/ online
objections and suggestions were received. Venue was fixed for hearing on
24/11/2025 at 12:00 noon at Pandit Vishnu Digambar Paluskar Cultural
Bhawan, Indrakund, Panchavati Karanja, Nashik, considering the number of
objections/suggestions received. A notice was published in the Local
Newspaper requesting attendance at Pandit Vishnu Digambar Paluskar
Cultural Bhavan, Indrakund, Panchvati Karanja, Nashik, on 24/11/2025 at
12:00 noon. According to the records of the department, a total of 249
protestors/citizens were present at the venue. During the hearing, Issue-wise
discussions were held on the issues raised.

7. The Second meeting of the Joint Committee was held on 09.01.2026 at the
office of the Assistant Forest Conservator, West Nashik division, Nashik. The
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petitioner was present for the meeting. The Nodal officer presented the
Sadhugram plan and shared the details such as application, newspaper
advertisement, and Compensatory tree plantation etc. After that, the joint
committee members along with the petitioner, and the officer of Dept. of
garden carried out the joint site inspection at the compensatory tree
plantation site firstly and thereafter at Sadhugram, Tapovan. The Garden
superintendent explained the Sadhugram plan and explained how trees at
the site will affect the proposed work to be carried out for the residence of
Sadhus attending the Holy Kumbh Mela arriving from various parts of the
country. Site inspection photograph attached herewith (Annexure-IX).

7. The Third meeting of the Joint Committee, held on 11.02.2026 at the office of
the Assistant Forest Conservator, West Nashik division, Nashik. The Nodal officer
discussed the facts, issues and prayers regarding the case and the Terms of the
Reference (ToR) with the additional 2 members of the joint committee, as
referred therein, the Order dated 12.12.2025 of Hon’ble NGT. After the primary
discussion the committee members visited the compensatory tree plantation site
first and then at Sadhugram, Tapovan. In the said site visit also, the Garden
superintendent reiterated that certain trees will be affected due to proposed
work to be carried out for the residence of Sadhus attending the Holy Kumbh
Mela arriving from various parts of the country. Site inspection photograph
attached herewith (Annexure-X).

Observation of the Joint Committee after examining the document and
site inspection:

1. As per the application received from the Executive Engineer, Public work
department, Panchavati division, Nashik Municipal Corporation, Nashik.
Survey no. 326, 327/1, 327/2, 328/1, 329, 330/1, 330/2, 331, 332, 333.
Nashik Shivar 2 (Sadhugram reserved land) is the actual land considered for
the construction of the Sadhugram for Akhadas at Tapovan, as well as other
available amenities

2. As per the document provided by Nashik Municipal Corporation, details of
trees proposed for cutting are tabulated as below-
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Sr.
No

Location

Average age (year)

Average
girth
(meter)

Species
(local/Marathi
Name)

1 |Survey no.|1.
326, 327/1,
327/2, 2,
328/1, 329,
330/1, 3.
330/2, 331,
332,

Nashik
Shivar 2

5to 10
8to 12
1to 15

333. | 4.
0to 25

1.80m

0.17 to

. Kashid- 552

. Babul- 470

. Nilgiri- 45

. Rain tree-28

. Subabul-19

. Vilatti chinch- 15
. Kaduneem-14

. Bor-11

. Gulmohor-10

. Vaval-8

. Silver Oak-8

. Bramhadand-8
. Pichkari-6

. Cheri-5

. Sonmohor-5

. Badam-4

. Vilayti Babul-3
. Tibobia-3

. Jambul-2

. Accacia-2

. Bottle brush-2
. Akashneem-2
. Ashoka-1

. Bakan-1

. Bhendi-1

. Bhokar-1

. Khaya-1

. Savar-1

29. Parijatak-1
Total-1229
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3. As per the document provided by Nashik Municipal Corporation and the Joint

committee site visit, details of trees proposed for transplantation are tabulated

below-
Sr.No Location Average Average Species
age (year) girth (local/Marathi
(meter) Name)
1 Survey no. 326, 05to 11 0.16 to | 1. Sisoo-7

327/1, 327/2, 328/1, 0.98 m 2. Karanj-7
329, 330/1, 330/2, 3. Amba-2
331, 332, 333. 4. Kanchan-1
Nashik Shivar 2 Total -17

119
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4. As per the document Provided by Nashik Munici
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pal Corporation, and the Joint

committee site visit details of trees proposed for trimming/pruning (saved from

cutting) are tabulate below-

- ———
z: Location Average age Average girth Species
(year) (meter) (local/Marathi
Name)

1 | Survey no.|1. 0.35 t0 3.20 m | 1. Kashid- 156
326, 327/1, 5to 10 2. Babul- 45
327/2, 2. 3. Rain tree-52
328/1, 329, 8to 12 4. Pichkari-08
330/1, 3. 5. Bottle brush-06
330/2, 331, 1to 15 6. Guimohor-05
332, 333.|4. 7. Bramhadand-05
Nashik 0to 25 8. Kaduneem-02
Shivar 2 9. Bor-01

10. Accacia-01
Total- 289

. As per the document provided by Nashik Municipal Corporation and the Joint

committee site visit, following are the trees proposed to be saved are tabulate
below-

Sr. Location Average age Average girth Species
No (year) (meter) (local/Marathi
_ Name)

1 |Survey no.|1. 0.30to 1.70 m | 1. Nilgiri- 21
326, 327/1, 5to 10 2. Karanj-07
327/2, 2. 3. Amba-04
328/1, 329, 8to 12 4. Akashneem-03
330/1, 3. 5. Silver Oak-02
330/2, 331, 1to 15 6. Bhokar-02
332, 333. 7. Bakan-01
Nashik Total-40
Shivar 2

. Nashik Municipal Corporation has prepared plans for planting 15000 trees of 12-

15 feet height as compensatory tree plantation, in lieu of the proposed tree
cutting.

. As per the document provided and site inspection, below are trees species are

planted by Nashik Municipal Corporation as compensatory. Photograph of tree
plantation attached herewith.
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Sr.no | Location of the Species No of Remark
tree plantation trees
planted
1. | Mouje makhmalabad | Vad, Pimpal, Kaduneem,| 438 Joint
shiwar  s.no 46, [ Bhendi, Arfun Sadada, committee
Nashik Kadamb, Ambat Chinch visited on
09.01.2026
&
11.02.2026
2. Godapark, Godavari | Vad, Pimpal, Kaduneem, 178
river side near Bapu | Bhendi, Arjun Sadada,
Bridge, Nashik Kadamb, Ambat Chinch
3. NIT college, meri |Vad, Pimpal, Kaduneem, 844 Joint
hirawadi road, | Bhendi, Arjun Sadada, committee
panchavati, nashik Kadamb, Ambat Chinch visited on
09.01.2026
4. Shivshakti  ground, | Vad, Pimpal, Kaduneem, 65
Gangapur road Bhendi, Arjun Sadada,
Kadamb, Ambat Chinch
5. Trikoni garden, Meri | Vad, Pimpal, Kaduneem, 86 Joint
Rasbihari Link Road, | Bhendi, Arjun Sadada, committee
nashik Kadamb, Ambat Chinch visited on
09.01.2026
6. Pelican park, new |Vad, Pimpal, Kaduneem, 611
nashik Bhendi, Arjun Sadada,
Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul,
Shirish, Kanchan, Bhokar
7. Kanetkar Garden, | Vad, Pimpal, Kaduneem, 441
Satpur Bhendi, Arjun Sadada,
Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul,
Shirish, Kanchan, Bhokar
8. Sula Wine Road, |Vad, Pimpal, Kaduneem, 153
Satpur Bhendi, Arjun Sadada,
Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul,
Shirish, Kanchan, Bhokar
9. Sonje Nagar, Takali | Vad, Pimpal, Kaduneem, 94
Gaon Bhendi, Arjun Sadada,
Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul,

Shirish, Kanchan, Bhokar

121
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10. |Janata Vidyalaya, | Bhendi, Arjun Sadada, 80

Panchak Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul
11. | Bhor mala, | Bhendi, Arjun Sadada, 66
Makhamalabad, Kadamb, Ambat Chinch,
Panchavati Bakul, Aamba, Jambhul
12. | Panvad Nagari, | Bhendi, Arjun Sadada, 55
Indira nagar Kadamb, Ambat Chinch,

Bakul, Aamba, Jambhul

13. | Mahalaxumi Nagar, | Bhendi, Arjun Sadada, 33
Adgaon Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul

14. [Swami Vivekanand | Bhendi, Arjun Sadada, 80

Vidyalaya Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul
15. | Bara Jotirlinga, | Bhendi, Arjun Sadada, 27
Pandav Nagari Kadamb, Ambat Chinch,
Bakul, Aamba, Jambhul
16. | Military Gate | Bhendi, Arjun Sadada, 65
Compound, Pandav | Kadamb, Ambat Chinch,
Nagari Bakul, Aamba, Jambhul
17. | RPF Training | Bhendi, Arjun Sadada, 300
Ground, Samangaon | Kadamb, Ambat Chinch,
road Bakul, Aamba, Jambhul
Total| 3616

8. A total of 3616 nos. of trees are already planted by the Nashik Municipal
Corporation at various locations. The Joint Committee visited 3 plantation
sites and verified on 09.01.2026 and 11.02.2026. The remaining tree
plantation works are in progress, and those trees will be planted phase wise

manner making suitable land available for plantation.

In accordance with the instructions in the order passed by the National
Green Tribunal after hearings held on December 12, 2025, and January 15,
2026, all points have been considered. The on-site situation has been verified by
the Joint Committee and the petitioner, and the findings have been included in

the report as mentioned above.

9. The Joint Committee noted that, the applicant has claimed that despite the
Hon’ble tribunal order, the felling of trees is still going on at the site. The said
issue is also mentioned in the order on 15.01.2026 in para 3. Addressing the

said issue, the joint committee asked the corporation. In response,
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representative from the Corporation presented all the documents before the
committee. The committee found that the issue Is related to building a bridge
over the Nandini River and the construction of a road from Tidke colony to
Karmayogi Nagar. In the said work, permission was granted for 114 trees to be
cut and 3 trees to be transplanted. The said location is not related to
Sadhugram, Tapovan, and the corporation has followed all the due procedures
as per the Tree Act 1975 and then granted the permission to cut the trees.

10. Additionally, the joint committee also considered issues raised by the petitioner
in their application. During the deliberations, representative from the Nashik
Municipal Corporation appraised that proper due statutory process is always
followed by the Corporation for obtaining the tree cutting permission from the
competent Authority under the Trees Act, 1975. The tree felling permission is
granted by the competent authority only after there is no alternative available
and after following the proper procedure outlined under the Trees Act, 1975.
Such as public notice, public hearing (if anyone takes the objection), taking a
security deposit, and compensatory tree plantation. Corporation further
confirmed that, in the present matter, no permission is still granted by the Tree
Authority for tree cutting for the establishment of Sadhugram, at Tapovan area
and no tree is cut at the site. Presently, the Corporation has issued the work
order on 13:08.2025 for the tree census and application for the tree cutting has
been submitted to Tree Authority which is under process.

11.Mr. Pawar, DMC, Nasik Municipal Corporation appraised the Joint committee that
the subject site of Tapovan is reserved for the sadhugram purpose. Earlier in the
year 2003 and 2015, Kumbh Mela Sadhugram was established at Sadhugram,
Tapovan. He also showed the Google images of the 2015 Kumbh Mela
Sadhugram, which is attached herewith (Annexure-XI). It was also confirmed
that, trees which are old and ‘heritage is not be proposed to be cut. It was
further reiterated that, only those trees which are practically obstructing the
proposed work and there is no other alternative, the Corporation has proposed
the tree cutting at the site. All the necessary measures / care have been taken
to save trees wherever possible. In order to compensate the said tree cutting,
compensatory tree plantation of 15000 trees will be planted. It is the
responsibility of the Nasik Municipal Corporation to ensure that planted trees are

protected with appropriate measures.
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Recommendations:

In view of the facts and observations stated above, the Joint
Committee is of the opinlon that; The Tree Authority of Nashik Municipal
Corporation had processed the tree cutting application received from the
Public Work Department of Nashik Municipal Corporation as per The
Maharashtra (Urban Areas) Protection and Preservation of Trees Act 1975.
Also committee had not found any tree-cutting during site visit at the
proposed Sadhugram, Tapovan site. It is also informed that; the Nashik
Municipal Corporation has already initiated plantation of compensatory trees
in lieu of proposed tree cutting as per provisions of The Maharashtra (Urban
Areas) Protection and Preservation of Trees Act 1975. The joint committee
visited 3 plantation sites on 09.01.2026 and 11.02.2026. Committee observed
that; the tree survival is satisfactory.

The committee is also of the opinion that; the tree authority shall take
decision on the application of PWD, NMC by following due procedures as per
The Maharashtra (Urban Areas) Protection and Preservation of Trees Act
1975. No tree felling shall be initiated without obtaining permission from the
Tree Authority of NMC and all conditions stipulated shall be followed in letter
and spirit.

e

(Pranav Pakhale) (Nitin Pawar)
Addn. Charge, Sub-Regional Officer, Deputy Commissioner, Nashik
MPCB, Nashik/ Municipal Corporation/Joint
Joint Committee member Committee member
¢ 7
F% TS
(Amol Nikam) (Dr. Abhay Pimparkar)
Additional Tehsildar, District Collector’s Director (Environment),
office, Nashik/ Environment and Climate Change
Joint Committee member Department, MSTA /Joint Committee
member

(Pras
Asslstant Forest Cops€rvator, West Nashik division/
Convener Joint Committee

2k ok 2k 2k ok ok ok ok ok 3k ok K kK K
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I ) :
LRI 'GRTa
Maharashtra Forest Department
1 No. - 0253-2572 P
Te ) ° ) 70 Office Of The Deputy Conservator of Forests, West Nashik Division.
E-Mail-dycfnnshilovest@mahaforest.gov.in Untawadi, Forest Colony Area, Sambhaji Chowk, Nashik 422002.
Letter

No.Desk-1/0.4.159 of 2025/ 2025-26 / | 039 ~ Dt-1812/2025.

To,
1.The Municipal Commissioner,
Nashik Municipal Corporation.

2.Regional Officer,
Maharashtra Pollution Control Board,
Nashik.

Sub:- Nomination of the Representative to the committee directed by the Hon. NGT
(WZ) vide order dated 12.12.2025 in OA No. 159 of 2025 (WZ)

Ref.:-This office letter No. Desk-1/0.A.159 of 2025/2025-26/2215/dt. 17.12.2025

With respect to the above, it is submitted that Shri. Prashant Khairnar, ACF (T), West
Nashik Division has been nominated as the representative of DFO Nashik in the committee directed to -

be formed vide National Green Tribunal order dated 12.12.2025.
He shall act as the convener of the committee while RFO, Nashik has been directed to
- provide all necessary logistical support. It is requested that the name, designation and the contact

details of your representative may be furnished in order to enable the working of the committee and

An—

(Siddesh Sawardekar)

(}l/ Deputy Conservator of Forests,
West Nashik Division

submit its report in a timely manner.

Copy to-
1. Shri. Prashant Khairnar, Assistant Conservator Of F orests, Nashik,

2. Range Forest Officer, Nashik

Court case DS
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/[
Vi
/ MAHARASHTRA POLLUTION CONTROL BOARD
/ Regional Office, Nashik
Phone : 0253-2365150 Q Udyog Bhavan, First Floor,
Email : ronashik@mpcb,gov.in MATNRASHTRA 3\ S % Trimbak Road, Near ITI,
y Visit at: http:/mpcb.gov.in — ? | Satpur, Nashik-422007
S - >
"Your Service is our Duty| &= A ?-’:?'_*r,-ff_‘-; =
L. No. MPCB/RONK/ |9 /12026 06/01/2026
To,

The Deputy Conservator of Forests,

West Nashik Division,

7 ntwadi, Forest Colony area, Sambhaji Chowk,

N Nashik — 422 002.

\ .
Sub: Nomination of the Representative to the Committee directed by the Hon. NGT (WZ) vide

order dated 12.12.2025 in OA No. 159 of 2025 (WZ2).

Ref.: Your letter No. Desk-1/0.A.159 of 2025 / 2025-26/1088 dt. 18.12.2025

In response to your above ref. letter, it is to inform you that, the retirement date of the
undersigned is 31%t Jan. 2026, hence, the details of the representative on behalf of the Regional
Officer, MPCB Nashik, for the purpose mentioned in the above said letter, is given as hereunder,-

Shri. Prashant Gaikwad.

Sub-Regional Officer, Maharashtra Pollution Control Board, Nashik.
Mobile number: 98702 17738, Office Tel. No. : 0253-2365150/61.
Office Address: Udyog Bhavan, 1%t Floor, MIDC Compound, Near ITl, Satpur, Nashik-422 007.

g

( Limbaji Bhad )
Regional Officer, Nashik.

Copy forinfn. to :

1. The Regional Officer (BMW), MPCB Mumbai.
2. The Law Officer, MPCB Mumbai.

Copy for infn. and necessary action to :
Sub-Regional Officer, MPCB Nashik.

A copy of the above ref letter is attached herewith for informatiop and necessary actlon

ey S AT

\“ |
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AT 3.033-3R¢CA]URY Email ID: rohini.patil@nic.in
SHHIe : - TATS J0RE/Hh.& /1.3 feieh :-03/0R/R0R%
ufd,
30 IAHLETH,
fgsg - Original Application No. 159 of 2025 (WZ), (Shriram Pralhadrao
Pingle Vs Nasik Municipal Corporation and Ors)
et - ) 3 SERET, AT e, AT AteA f5.32/02/30%%
R) pICED] Original Application No. 159 of 2025 (WZ), (Shriram
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Maharashtra Forest Department
Tel No. - 0253-2572730 Office Of The Deputy Conservator of Forests, West Nashik Division.
E-Mail-dycfnashikwest@mahafovest.govin Untawadi, Forest Colony Area, Sambhaji Chowk, Nashik 422002,

Letter

No.Desk-1/0.A.159 of 2025/ 2025-26 /Y5© 3/ Dt.:21/01/2026.

To,
The Secretary,
Environment & Climate Change Department, and
Chairperson, Maharashtra State Tree Authority

Sub:- Nomination of the Representative to the committee directed by the
Hon. NGT (WZ) vide order dated 12.12.2025 and dated 15.01.2026

in OA No. 159 0f 2025 (WZ)

Rgf.:-This' office letter No. Desk-1/0.A.159 of 2025/2025-26/2215/dt.
17.12.2025

With reference to the above, the Hon. National Green Tribunal (Western
Zone), in its order dated 12.12.2025 in OA No. 159 of 2025 (WZ), has directed that a
report of the Joint Committee comprising one representative each from the Municipal
Commissioner, Nashik Municipal Corporation, the Maharashtra Pollution Control Board,
and the DFO, Nashik shall be submitted in respect of the tree felling proposed at
Tapovan, Nashik.

Accordingly, the representatives of the concerned authorities have been
nominated in the committee and Sh. Prashant Khairnar, ACF, West Nashik Division is
acting as the convener of the committee while Range Forest Officer, Nashik has been
directed to provide all logistical support.

Now, in the hearing dated 15.01.2026, the Hon. NGT has further amended
the committee by including one representative each from the Maharashtra State Tree

Authority as well as the District Collector, Nashik.
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Therefore, it is kindly requested that the name, designation and the contact

/
/

/ getails of the Authority’s representative may be furnished in order to enable the working

)
4
(Siddesh Sawardekar)

Deputy Conservator of Forests,
West Nashik Division

of the committee and submit its report in a timely manner.

Copy to-
1. District Collector, Nashik
2. Municipal Commissioner, Nashik Municipal Corporation.
3. Regional Officer, Maharashtra Pollution Control Board,Nashik.

Copy for information and necessary action to- .
1. Shri. Prashant Khairnar, Assistant Conservator of Forests, Nashik

2. Range Forest Officer, Nashik
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A-36/2/2026-ESTABLISHMENT 1/2151132/2026

Semfuerdt wmateT, ATt
ATERTYAT T
ST 3TN S, WY, <. T, AMIE - 422002

XA 3. 0253-2319006 Email Id - coll.nsk.est@gmail.com
AT - 1. HENTg (AR &Tien) oJer HRef0T & e fufgs, 1975

2. .U BT A1aTg (Western Zone) T OA No.159/2025 (WZ) HieT 27189 f5.12/12/2025

3. AT ERA T (Western Zone) Jre AT 12.15/01/2026

4, 39 ITERET (IF3= fawm), AM9Teh Arsheiel U No.Desk-1/ 0.A.159 of 2025/2025-26/1504

$.21/01/2026

. HITT/ahTaT-3 /- 1/3- 3059852/2026

AT
SoTaTell, HERTSE (AW &TcleT) 8T TRET0T of Hee 2ifufam, 1975 Hefiel TRAEER ATRY S=Tier

TSI TRET0T o YT SHIUITHIS! et TR0l (Tree Authority) TTI 0T A o TS ATSUATT AT 0T
TR TR &7 TR 3TTE.

3TTTOT SoATeTe, SR STt 5h.4 ST THT ShelTHTOT qoTerT, T1TTeh Jefiet TRaTTad Jeidis TehuTere
IS BN TG (Western Zone) FHT OA No.159/2025 (WZ) Hed Temieh 12/12/2025 Tt fEeiedn SRR
e AT ISt AT 9 fSeiel TR, q9 feAish 15/01/2026 ST Siieiean GATaoime feeTtenst, ifemes
I U ATl Sger T T sRuamered Haer et TR,

TATSTAT, T, AL TRA AR (Western Zone) FiT f§etear mwﬁ,mmmﬁﬁ
ST T HEqeT TR EleT STHIA ST, &1thes, HTeTeh! gah, Tedlel ¥Ie5 UTUT of 3TeaTel IR ehi vl T -
WICACTIHTOT SRR e IR eoaTd A 378,
A®. | AT @ qgAH FTATeAT | HHIH

1 ot 37eiet FreRe R TR, 3R eI T, ATh 9404852403

TR TR FiT AT, T e TaeH Keiedn HEeaR Sed afbder ST, Wes Treol o
AT T STEATATAT GRS SUT g WHA ST HTHRTST TETd,

Digitally signed by
Ayush Prasad

Date: 5 §22026
222k | YT

ufa,
Y. 3TATeT FehH, TR TefFeieR, 3T deiael shidierd, ¥R
Y- 3T ITHReTeR, fvH faym, s
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Maharashtra Forest Department
Tel No. - 0253-2572730 Office Of The Deputy Conservator of Forests, West Nashik Division.
E-Mail-dycfashikwest@mahaforestgovin  Untawadi, Forest Colony Area, Sambhaji Chowk, Nashik 422002.

Letter

No.Desk-1/0.A.159 of 2025/ 2025-26/) OB [ Dt.:2\/01/2026.

To,
District Collector,

Nashij
' Sub:- Nomination of the Representative to the committee directed by the
~ Hon. NGT (WZ) vide order dated 12.12.2025 and dated 15.01.2026

in OA No. 159 0f 2025 (WZ2)

Ref.:-This office letter No. Desk-1/0.A.159 of 2025/2025-26/2215/dt.
17.12.2025

With reference to the above, the Hon. National Green Tribunal (Western
Zone), in its order dated 12.12.2025 in OA No. 159 of 2025 (WZ), has directed that a
report of the Joint Committee comprising one representative each from the Municipal
Commissioner, Nashik Municipal Corporation, the Maharashtra Pollution Control Board.

and the DFO, Nashik shall be submitted in respect of the tree felling proposed at

_~ + Tapovan, Nashik.
Accordingly, the representatives of the concerned authorities have been

nominated in the committee and Sh. Prashant Khairnar, ACF, West Nashik Division is

acting as the convener of the committee while Range Forest Officer, Nashik has been

directed to provide all logistical suppo'rt.
Now, in the hearing dated 15.01.2026, the Hon. NGT has further amended

the committee by including one representative each from the Maharashtra State Tree

Authority as well as the District Collector, Nashik.
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Therefore, it is kindly requested that the name, designation and the contact
details of your representative may be furnished in order to enable the working of the

committee and submit its report in a timely manner

\

(Siddesh Sawardekar)
Deputy Conservator of Forests,
West Nashik Division
Copy to-
1. Chai.rperson Maharashtra State Tree Authority
2. Muqlcipal Commissioner, Nashik Municipal Corporation.
3. Regional Officer, Maharashtra Pollution Control Board,Nashik.

Copy for i.nformation and necessary-action to-
1. Shri. Prashant Khairnar, Assistant Conservator of Forests, Nashik
2. Range Forest Officer, Nashik
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TITLE

PROPOSED TEMP.LAYOUT FOR SADHUGRAM, (FOR SINHASTHA PERIOD
ONLY ) (RES. NO 92 & 93)

IN'S.NO. 327/P,328/P,329 330/P,331/P,332/P 333/P

OF NASHIK SHIWAR

s e o e
RES NO-102 t — i Z5ies Srice its piik Ty
SADHUGRAM y / i - .
: 4 m 1C AVENT /I
REA % . = 527,88 6675 0 47224

g i 7 | e SR ; =

oy / T 1 595.47 47202 12 366.

[« 13 645.25 47207 i3 366,

EX_ OITY LINK _ ST T Foaes Soeas + St

BUS TERMIANAL = B [ 16 50586 6 47211 6 384,

/ y 4 ) ; e =

Y /) i 2 T/ S06.46 7 21472 122 366.
RES NO-103 / ;
PUBL'C AMEN'TY A 5 103053 75 379.62 125 54452

S 5 o =5 :

;

1
i !
1 rarsls
-
e
ot oied b

/ ! 18

RES NO-97'
SADHUGRAM

PROPOSED TLOT AREA FOR SADHUGRAM
pLoT No. TOTAL AREA IN SOM | |
Plot AreaTotal | 170,00 [ 717288800 | [ |
SERVICES AREA
A 352, Als 356
A 228, Al6 283,
A 112 A17 277.
I A 261. A18 215,
As 95 Alg 206.
A 323 A20 299.
A 157. A2 377.
A 98. A2 249,
A 719, A3 257.
3 305 A2 5134
A 132, A25 1616
A 254,51 A26 1140
AL 39738 A27 754
Al4 434.6
TOTAL 3876.69 7264.1800
st s st | T
[ Sector Office foralr | GABUL
Services
Pumping Station 1988.80
s 2702.00
Existing Temple Total Area| 256537
TOTAL AREA 9886.12
TOTAL AREA UNDER ROAD
MAIN ROAD 8540.1
SECONDARY ROAD 2007132
SERVICE ROAD 70397
DP ROAD AREA 2576.
Total 3822728
PARKING
CAR PARKING 889354
TOTAL 8893.54
TOTALSITE AREA | 136000.00 Il sa.MT. 100%
| 34ACRE |
’ . Ty . - . \ : AREA STATEMENT
S.NO.290/A/3 x S - T \ TOTAL AREA AS PER 7/12 =179163 SQM (44.79 ACRE)
Y . 3 i h TOTAL AREA UNDER DEVELOPMENT =136000 SQM (34.00 ACRE)
AREA UNDER PARKING =8893.54 SQM
AREA UNDER INTERNAL ROAD = 38227.28 SQM
AREA UNDER SERVICES =7264.18 SQM
o % EXISTING STRUCTURS =0886.12 SQM
Y AREA UNDER PLOT =71728.88 SQM
NOTE -
¥ 1) ALL NECESSARY PERMISSION SHALL BE OBTAINED FROM CONCERNED DEVLOPMENT BEFORE IMPLEMANTATION

\vrnovA costisLa
2) THIS PERMISSION IS GIVEN ON THE STRENTH OF UDCPR-2020. CLAUSE NO.2.3

DROP OFF ZONE
% I8 INTEGRATED SECTOR OFFICE
RESERVED PLOTS (A - ENCLOSED)=36 PLOTS D WATCH TOWER
RESERVED PLOTS (B - 50X105')-1-0=TOTAL
LTS - FREE ACCOMMODATION (RAIN BASERA)
[¥c] RESERVED PLOTS (C - 50X80)=106 PLOTS
t e ¢ ’ [ sToraGE GopowNs
% SECONDARY ROAD (TEMPORARY) T —
0 SERVICE ROAD
@B MAIN ROAD (PERMANENT) TELEPHONE
suRPA [Q] urwaaiocks E] MEDICAL FACILITIES
SEAA [#¥&] ToieT BLOCK (10-40 UNITS EACH)
POST OFFICE
N2 e HANDWASH AREA (10- 15 UNITS)
ﬁ] VENDING ZONES CIVIL SUPPLIES
BANK COMMAND OFFICE/ BANK
T @ roucerre BRANCHES/ ATMS
E FOOD COURT A IRRIGATION DEPARTMENT
[AR] seaTING AREAS @ JAIL NIGAM
444] WATERATMS
PWD OFFICE
B PUBLIC AGGOMMODATION [E] RAILWAYS DEPARTMENT
- POLICE CHOWKI SANITATION WORKERS COLONY
[ THemaTIC GaTe
E MEDIA CAMP/ PRESS
Dealt By : DRAWING TITLE : NORTH : PROJECT : 102-103, 64-8, ‘
i SHALWAK MANOR V.LP. ROAD,
Presmst LAYOUTPLAN NASHIK - SADHUDHAM RAMDASPETH, NAGPUR-440010]
TITLE
W E ||| PROPOSED TEMP.LAYOUT FOR SADHUGRAM, (FOR +09T gi‘;‘ﬁg 7
Checked By : DATE : SIHANSTA PERIOD ONLY ) (RES. NO 92 & 93) 'l SQU AR E
Y . IN S.NO. 327/P,328/P,329 ,330/P,331/P 332/P,333/P 1squaredesigns2001@gmail.com | DESIGNS
SHERA MA'AM S OF NASHIK SHIWAR squaredesigns.com ‘ e mRE—————
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